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L Sbrl Ram Bark YIUJa.: 

Will the Minister of Food aDd 
&Iricurltare be pleased to state: 

(a) whether it is a fact that Gov-
ernment propose to set up a BOard 
to advise the Cabinet from time to 
time regarding the fI.xa~ of prices 
of agricultural products; 

(b) if so, the details about the 
Boaa-d aJld the number of the Mem-
bers thereof: 

(c) whether it is also a fact that 
the Board will be assigned the res-
ponsibility of fixing the price, of 
industrial products .besides the agri-
cultural products: and 

(d) when the said Board is likely 
to be set up and the reaction of ~ 
cultivators in regard thereto? 

The MJnIaCIer or State In Ule MbWI-
try of FOOd &lid Agrlcultwe (Dr. 
Ram 8ubhag Singh): (a) to (d). No 
deCision has been arrived. at on the 
question of setting /Up an .adv:Uim'Y 
committee ar a Board on agricultu-
ral prices. 

Shri lDf.er 1. Malhotra: This ques-
tion of prke fixation for agricultural 
products has been under the consi-
deration of the Government for a 
very long time. I would like to 
know the main difficulties that come 
in the way of reaching a decision at 
an early date. 

Dr. Ram Subhag Slnrh: It is true 
that it is under the consideration of 
the Government since the 24th Nov-
ember, 1959 and the matter was 
taken up to the Cabinet in September 
1962. Later on it was dropped tem-
porarily but recently in February 
19&3 the panel on agriculture sugges-
ted that an advisory committee for 
determining the prices of agricultural 
commodities should be set up and it 
is also under examination of the 
Ministry whether an agricultural 
commodities board should be set up 
to regulate the wholesale prices and 
for supervising the activities of the 
wholesale and retail trade. This is 
under active consideration. 

fihrl lDcter J. Malhotra: In view of 
the tact that such an agency does 
not exist at present and may not also 
ex.ist in the near future, what is the 
procedure adopted for the fixation of 
prices at preBeDt? 
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Dr. Bam Subbag Slnrh: We have 
taken a decision in regard to procure-
ment price of rice and the floor price 
for wheat has also been announced. 
About jute and cotton, floor price has 
been announced and is already under 
operation. For jute, the price of 
Assam bottom has been announced. 

Sbri Ranga: In view of the fact 
that the hon. Minister said the other 
day that thereafter agriculture will 
be producer orientated and not con-
sumer orientated, how is it that tilll 
now the decision which was supposed 
to have been taken then in 1959 hIlS 
not come to be implemented. We are 
thankful for the information the hon. 
Mirllster has given in regard to the 
progress or failure of that proposal. 
At what stage this declaration of 
'producer-orientated' policy should be 
understood to be at present? Is it at 
the stage of the Ministry concerned 
at of the Cabinet or some sub-
committee of the Cabinet? 

Dr. Ram Subhq Singh: This 
,announcement was made, as yOU know, 
in reply to the debate on the Demands 
for the Ministry of Food and Agricul-
ture and I think the Ministry will 
succeed .in getting implemented that 
announcement in toto and we will 
implement tbat. 
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Shri D. C. Sharma: The real pr0-

blem is not only to flx the price of 
agricultural commodities but also to 
link it up with the industrial com-
modities. May I know if the Minis-
try of Food and Agr.iculture is enter-
ing into any negotiations with the 

Ministry of Commerce and Industry 
so that the overall question of prices 
may be decided? 

Dr. Ram Sabhag Singh: We are in 
constant touch with the Ministry of 
Commerce and Industry in regard to 
the prices of cash crops, particularly, 
jute, cotton, etc. and we do see that 
the price of raw jute and raw cotton 
.is linked up with the price of manu-
factured goods and if there has been 
any anomaly it shall be our endea-
vour to see that some sort of rood 
and real parity is maintained. 
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Shri S. S. More: With a view to fix 
remunerative prices, have the Gov-
ernment issued orders for the co1Jlec-
tion of accurate and reliable data and, 
if so, on what crops? 

Dr. Bam Sabba&' SfD&"h: No general 
order has been issued, but in the 
coming months and years we shall 
examine how best to collect the data. 
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